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(c) A propoaaI for revival of IOPL has 
been ~ The propoaaI also envis-
ages I'8StIucIurtng of the capital, expansion 
of capacIiIMI of PenlciIIIn G, VItamIns, set-
ting up of capItIve power fJlCllltIea and sub-
stationsatRlshlkeshanclHyderabadplants, 
besidM funding of renevalslreplacments, 

. working capital raquJrements, repayment of 
Ioans,~uationof non-remunerative 
activities. The proposal also Involves wrlte-
off of Govemment loans and interest. The 
proposal has been under consideration of 
the Govemment and lis viability Is still to be 
established. 

(d) No unll of Indian Drugs and Pharma-
ceuticals Ltd. has yet been closed. There 
has been no I'8trenchment in any of the units 
of the company. 

(e) Does not arise at this stage. 

Consumer Cooperetlve. In 
Maharashtra 

2592. SHR ANNA JOSHI: Will the 
PRIME MINISTER be pleased to state: 

<a) the nurmer of consumer coopera-
tives established In the urban areas of 
Maharashtra during the year 1991-92; 

(b) the target fix~ for 1992-93; 

(c) whether any financial assistance is 
being received from outside forthe function-
ing of these cooperatives; and 

(d) If so, the details thereof? 

THE MINISER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION(SHRI KAMALUDOINAHMED): <a) 
33 (Thirty Three 0AIy). 

(b) No targets have been f1x~. 

(c) and (d). Under the CeRtraIlrSpon-
sored Scheme for .etopment of Urban 
ConSUlI'I9r Co-operatives financial us ... 
tance was being extended from the I~ 
tlon of the Scheme. TDI the financial year 

. 1991-92ctsumofRs.781.30"-hasbeen 
provided under the Scheme towards sub-
sidy, margin money ancIloan,lorse1t1ng up 
of 74 smail sized retail outlets, 52 large sized 
retail outlets and 68 Department Stores In 
the State. 

[Tl3nslationj 

Projects from Madhya Pradesh 

2593. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether a number of projects from 
Madhya Pradesh pending wIIh the Planning. 
Commission for clearance; 

(b) If so, details thereof; and 

(c) the time by which these projects are 
likely to be cleared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINtSTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUK"1 RAM): (a) and (b). 
There is no Project of the Government of 
Ma,,:-'ya Pradesh pending in· the Planning 
Commission for Investment cfearance. 

(c) Does not arise. 

[EngHsh) 

Hatlonal CounCII~.nd 
Building 

2594. PROF. K. VENt<ATAGIAI 
GOWDA: WID the PRIME MINISTER be 
pleased to atate: 




